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New Distribution System of L.P. Gas 

1239. SHRI SUKHENDRA SINGH: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether Government has re-
cently approved any new distribution 
system for the supply of liquified 
petroleum gas (LPG) by Indian on 
to some of the dealers; and 

(b) if so, the details thereof? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA): (a) 
and (b>. According to the guidelines 
now evolved. the ceilings on the num-
ber of refills of cylinder 1hat an LPG 
distributor of any company including 
that of Indian Oil Corporation, would 
be ClIlowed to handle per month have 
been fixed as follows. after taking into 
account 1he different werking concii-
tions and cost of operation in different 
areas: 
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The Co-operative Societie~ would be 
(>xE'rnpted from these ceilings. 

L-Base Licence to Mis. BoehriD&er 
Knoll Ltd. 

1240. SHRI R. L. P. VERMA: Will 
the I\Iinister of PETROLEUM CHEMI-
CALS AND FERTILIZERS h~ pleased 
to state: 

(a) whether it is true that MIs 
Boehringer Knoll Ltd., had received 
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L-base under REP polley during 1976-
77 and. ~917-78; 

(1)) whether they are licensed to 
manuf2cture Chlonmphenicol from 
intermediate stages; and 

(e) if not, what action Government 
propose to take for such a violati<lD 
of the industrial licence? 

THE MINISTER OF PE11ROLEUl\1 
AND CHEMICALS AND FERTILI-
ZERS(SHRI H. N. BAHUGU:-l"A): (a) 
Mis. Boehringer Knoll Ltd. have re-
ported that they proctlred 5700 kgs of 
L-Base during 1976-77 but they did not 
procure any quantity of (his ma1erial 
during J!J77-7B. 

(b) No, Sir. 

(() 'rhis matter caml' 10 1he notit'c of 
Govt. very rec('ntly. The company arc 
being asked to explain the cil'cums-
1 anl'('s in which they user! imported 
L-Basc for the manufactule of 
Chl<lr'lmphenicol. 
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Over luvolclnlI and lTDder Invoiclq 
by Drug Firms 

1242. SHRI RATAN SINH RAJDA: 
Will the Minister of PE11ROLEUM, 
CHEMICALS AND FERTILIZERS be 
plensed to state: 

(a) whether Wyeth Laboratories 
Abbot Laboratories, Roche Products, 
Borroughs Wellcome, May and Baker 
and other companies having more 
than 26 per cent foreign equity in_ 
dulge in over-invoicing and under-
invoicing with a view to repatriate 
moneys to their parent companies 
through this indirect means; 

(b) whether Clny such practice has 
come to the notice of Government; 
and 

(c) if not. will Government \3cru-
tinise the prices at which these com-
panies have imfJorted raw materials 
and the pricC:-3 at which they are 
,1vailable in the international market'!? 

TIlE ;\llNI'STER OF PETROLEUM, 
AND CHEMICALS AND FERTILI-
ZERS (SHRr H. N. BAHUGUNM: (a> 
to (d. No instanC'cs of over-invoicin, 
and under-invoking by companies hav-
ing foreign equity of more than 26 per 
cent hnve comc (0 (he notice of the 
Governmt'nt. The prices of raw ma-
terials imported hy companies do vary 
depending UlJon several factors includ-
ing the source of import. I! any sped-
ftc instances art!' brought to the notice 
oC the Government, they would be 
looked into. 

Production 01 NatllJ'll1 Gu 
1243. SHRJ P. RAJAGOPAL NAIDU: 

Will the Minister of PE'ItROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to st1lte: 

(a) whether we are producine 
Natural gas in our country; and 




